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M| Kuldeep Mathur, counsel: for the applicant.
| ; Heard the 'lea'me'd counsel for the applicant.

The learned counsel for the applicant wants to withdraw this
Original Application with liberty to file a fresh one. 'Hence, the Original .
Application is dismissed as withdrawn. The apphcant is free to file fresh’

- : inal Application, in case, the candidates junior to the apphcant are
B called for selection for the post of AMM, as apprehend . o
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